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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,

NEW DELHI
OA No. 627 of 2022 -
IN THE MATTER OF:
Parkash Yadav
...Applicant
Vs

State of Haryana and Others

...Respondents

REPLY ON BEHALF OF RESPONDENT No. 7 i.e. HARYANA
SHAHARI VIKAS PRADHIKARAN IN COMPLAINCE OF
ORDER DATED 18.01.2023

MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal taking note of the allegations made
in the above subjected complaint letter, passed the order
dated 30.09.2022. The relevant portion of the order dated
30.09.2022 is reproduced below:

"4. In view of the allegations made in the application, we
also consider it appropriate that a Joint Committee be
constituted to verify the factual position. Accordingly, we
constitute a Joint Committee comprising of representatives of
HSPCB, Commissioner, Municipal Corporation, Rewari and
District Magistrate, Rewari and direct the same to meet
within four weeks, undertake visits to the site, look into the

grievances of the applicant, associate the applicant and
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representative of the concerned project proponents verify the

factual position and submit its report.”

That in compliance of order dated 30.09.2022, a report of
joint committee was submitted before this Hon'ble Tribunal.
The Hon’ble Tribunal passed the order dated 18.01.2023,

relevant portion of which is reproduced below:

“2. In view of the averments in the application and
observations in the report of the Joint Committee, we
consider it appropriate to have response of (1) State of
Haryana through Chief Secretary, Government of Haryana,
(2) HSPCB, (3) Commissioner, Municipal Corporation, Rewari
and (4) District Magistrate, Rewari, who have already been
impleaded as respondents no. 1 to 4 vide order dated
30.09.2022 as well as (5) Principal Secretary, Irrigation and
Water Resource Department, Government of Haryana, (6)
Principal Secretary, Public Health Department, Government
of Haryana (7) HSVP, and (8) DDPO, Rewari who have
already been impleaded as respondents No. 5 to 8. The
Registry is directed to prepare and attach Memo of Parties to
the application. Respondent no. 7 is already appearing before
this Tribunal through counsel.

3. Notices be issued to respondents no. 5, 6 and 8 requiring
them to file reply/response on behalf of respondents no. 5, 6

and 8 within two months.”

That work of construction of 5 MLD Sewerage treatment
plant was allotted to Sh. Rajbir Singh Rathi contractor on
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date 18-5-2016. The 5 MLD STP was completed in the year
2019 with 5 year operation and maintenance by the
contractor. The sewerage treatment plant is constructed with
Sequential Batch Reactor (SBR) technology.

That in the month of November 2022, when sampling of
sewage was taken, there were some deficiencies in
automation of STP plant. The technology provider Engineers
were on job to rectify the defects in automation. Due to
which the results of sample were slightly on higher side.The
defects in automation were sorted at that time.
PresentlySewerage Treatment Plant is running in prescribed
limits. HSVP has also tested the sewage from outside
laboratory on 01-02-2023 from Quality lab and 04-03-2023
from Shriram lab. The test results are in prescribed
limit(attached as Annexure 1 & 2). HSVP also requested the
Reginal Officer,Haryana State Pollution Control Board on
17.01.2023 and 20.03.2023 (Annexure 3 & 4) to recollect
the sewage sample from STP run under jurisdiction of

answering respondnet.

That samples of STP under answering respondent were taken
on 30.09.2022 also by the HSPCB. As per Analaysis Report
dated 12.10.2022, the parameter were found within
prescribed limits. Copy of Analysis Report dated 12.10.2022
is enclosed as Annexure 5.

In view of the submisisons made herein above, it is
humply prayed that Haryana State Pollution Control Board
may be directed to carry out the re-sampling and Analysis
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Report after re-samplingmay be taken into kind consideration

for adjudication of the present OA.

TS y223

Superintendent Engineer
Haryana Shahri Vikas Pradhikaran
Rewari
Verification:

Verified at Rewari on 28" day of March , 2023 that contents of the

above reply are true and correct as per information derived from

FARA A

Superintendent Engineer
Haryana Shahri Vikas Pradhikaran
Rewari

the official record.
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™ 24,6ecta r-37, Udyopg Vihar, Phase-8,  CRISIL Rated

QQdeaLl b L 012442000, 1S0 14001:2015 Cortiied
/ ' ‘ gy :;:7 of;'?;;?er Care : 9312430446 ?IN ‘)’ Uss:;?f;‘%{:nﬁv‘rfcuﬁs
& w“”’“"‘ﬁ Q‘"Jbﬁ‘%” 'inﬁﬁlﬁﬁf? Visit us at : www.qualityanalyst.net -
E-mail : suppart@qualityanalyst.net
Test Report
Quality Standard Parameters as desired
Issued to . 5 MLD STP, Dharuhera
Kind attn. . Mr.
Analysis no. - 23020110
Nature of Sample - Waste Water Sample marked STP Outlet
Sample received on - 18t February 2023
Report Date - 6t February 2023
Analysis Dates - 18t February 2023 to 6™ February 2023
Sample Receipt Mode - By Customer
Sample Packing . Pet Bottle
Sampling Method - Grab Sampling
PARAMETER unms | RESULTS | TestMETHOD LIMIT
INLAND PUBLIC | LANDFOR
SURFACE | SEWER | IRRIGATION
Organics | Chemical Oxygen Demand | mgi 31.5 153025 PART 58 | 250 - -
BOD for 03 days at 27"c mgl 10 1S 3025 PART 44 | 30 350 100
Bacteria | Coliform CFU/100mI Absent 151622 == = =
E.Coli CFUM00mI Absent 1S1622 & = =
Physical | pH Unit Less 1.27 153025 PART11 | 5.5-9.0 | 5590 | 55-9.0
Total Suspended Solids mgl 9.1 153025 PART 17 | 100 600 200

Remarks: The no. of parameters tested is 06 only. The report is issued subject to the terms & conditions as
mentioned over leaf.

SRy Authorized Signatory
- ———— FES— i iaerety 553@ b‘y s.gn . @’
Reviewed by Sign | Yawsf — e
Designation : Quality Analyst Designation : Technical Manager

sk,
§¢): QUALITY LAB is a trademark and fully owned unit of Quality Analyst & Labs Pvt. Ltd.
= Office : 382, Vardhman Charve Paza-5, Plot No. 20, KP Block Commercial Centre, Pitam Pura, New Delhi-110088
Exclusive representatives in South Asia for Green Seal, Inc., 1001, Connecticut Avenue, NW, Suite, 827, Washington, DC, USA
Exclusive representatives in India for Sens Aqua, Naeringshagen No. 7340, OPPDAL, Norway
Exclusive reprasentafives In India for Femko Technical Control and Certification Ltd., lzmir, Turkey for CE Marking




AvnX - 2,
ITUTE JPR INDUSTRIAL RESEARCH

Website : www.shriraminstitute.org
001 Certified Institute E-mail id : customercare@shriraminstitute.org
gad@shriraminstitute.org

TEST REPORT NO : C1/0000320057

MRS A A A AP T S £, T B YL ST T S

Date . 15-03-2023

Job No 2303-1-411-512
INEER, Booking No - RG2223/1/10664 s 4
Booking Date 1 04-03-2023

Customer Ref No. : MEMO NO 16
Customer Ref D1, : 17-01-2023

Job No. 2303-1-411-512

Results Protocol
3.4 IS: 3025 Pt-11-2022
g/l 2 IS: 3025 Pt-17-1984, RA 2017
, mg/l 28 APHA 23" Ed., 5220
emand, mg/l 3 APHA 23" Ed., 5210
er 100 ml <2 Organisms IS: 1622:1981, RA-2019
more than
<2 Organisms: IS: 1622:1981, RA-2019

more than

imple was received in party's container.

—End of Report —

— '

: |
%UT ED SIGNATORY

“"EMPLOYEE CODE{ 0SS )

e M e
- above.
nce 10 the original repart.
000100, 27667267, 27667860 Fax : 91-11-27667207

See overleaf for terms & conditions
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b Office of the Executive Engineer, HSVP Division, Rewari
HSVP Office Complex, Sector-1, Rewari

Tel. 01274-222402 E-mail; WQ@MEM

The Regional Officer

Haryana State Pollution Control Board

Regional Office, Rewari at SCO-D6&D-7,

Suncity Commercial Complex, Sector-6, A-Block, Rewar;.

Memo No. |2 /2§ Dated, [} —0/)-2023

Sub: - Reply of Show Cause Notice for prosecution under section 43, 44

& 45A read with 48 of water (Prevention & Control of Pollut'ion]
Act, 1974 for violation of section of 24 & 25 of water (Prevention
& Control of Pollution) Act, 1974 and imposing Environment

Compensation.

Ref:- Regarding your good office Show Cause Notice dated 13.12.2022
on the subject noted above.

On the subject cited above, It is requested that kindly resample of
Sewerage Treatment Plant of 05 MLD at Dharuhera because schedule

~maintenance of STP was under process at that time and some machineries

ai;ixxaintenance work was being taken up on that day, due to that sample could not
ii?ﬂéh’icved prescribed parameters at that time. At present STP Plant is running as
h per dcsiéh: treatment parameters and meet out all the parameters of treatment
effluent At land disposal as well as land of Irrigation as per pollution Control Act
2021.
Now, In view of the above facts, It is requested to take sample again of
the STP effluent to avoid further inconvenience.

This is for your kind information and further necessary acti please.

ExXecutive Engineer,
HSVP Division, Rewari

Endst. No. () ))¢ Dated:- |9 -0l-2023
SVP

copy of the above is forwarded to the Sub Divisional Engineer,
No.I, Rewari w.r.t. report submitted by him.

Executive Engineer, )
HSVP Division, Rewari

e

hitps:/imail google. commall/uiul fIKFEULY (L i
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OFFICE OF THE EXECUTIVE ENGINEER Hsvp D1vision REWARI

HSVP Office Building Comp!ex, Sector- 1, Rewari

Tel,:- 01274-222402 email: - xenrew rihsy.
To

The Regional Officer,
Haryana State Pollution Contro| Board,
Regional Office, Rewar| at SCO-D6 & D-7,

Suncity Commercial Complex, Sec-g
£ A-Block, Rewar.

!

Memo No. 56634 Dated. 20.03.2023

Subject :- Original application No. 627/2022 titled as Parkash Yaday Versus
State of Haryana in Hon'ble Nationa| Green Tribunal, Principal Bench,

New Delhi in compliance of National Green Tribunal order gt
18.01.2023.

At present STP plant is running as per design treatment parameters
and meet out all the parameters of treatement effluent at land disposal as well as
land of Irrigation as per Pollution Control Act. 2021. Further 02 times sample has
| been taken out by the private institutue i.e. Shri Ram Institutue Industrial Reaserch

| Centre, Delhi and Quality Lab, Gurugram. The result of the above lab test are
‘% attached herewith.
. In view of the above facts, it is requested to take sample again of the

STP effluent to avoid further inconvenience. p’
Executl’(gineer,

HSVP Dlvislon;ewari

Endst. No. 56635, 644 & 645 Dt. 20.03.2023

A copy of the above is forwarded to the following for information and
irther taken necessary action please.

i

The Deputy Commissioner, Rewari.

The Chief Engineer-I, HSVP, Panchkula. . arn
The 'Superintending Engineer, HSVP Circle No.I, Gurug "

Executive Engineer, .
HSVP Division, Rewari




__ POLLUTION 5

report No.:- 746
Dated October 12, 2022

FORM §
(See Rule 20)

Ammxv- &

I. hercby, cerlify that | Narender Hooda as Board Analyst, duly appointed under sub section

(3) of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1974) received on the

01" gay of October, 2022 from Sh. Harish Kumar
Executive Engineer, 5 MLD, STP, HSVP, Dharuhera,

AEE, a sample of domestic effluent of M/s
collected on 30,09.2022 from the Inlet & Outlet

of STP for analysis. The Sample was in a condition fit for analysis reported below: -

| further certify that | have analyzed the afore-mentioned sample on 01/10/2022 to 12/10/2022
and declare the result of analysis to be as follow: -

Sr No. Parameter

[ Intet  of T Outlet of |

Prescribed | Method of Testing

["As per reievant |
| parts of

15:2488(Part-V)
and Standard

. Methods for the
Examination of
waler and waste
water APHA(23™

é edition)
i
1

----- e A e O
2 Odour Bad i e
3. pH Vaiue 7.4 giwﬂgs 5590
4 Conductvity pSicm 430 a0
5.  Suspended Solids mg/i 245 16 20
""" 6  B.0.D.(3 Days at 27°C) mg/i 108 8 10
7. | Chemical Oxygen Demand mgJi a3z 0 50 J
8. O & Grease mg/| 11.2 8oL 10 "
© 8 Total Nitrogen mg/i o 14.6 34 10
"~ 10 Fecal Conform MPN/10O mi | - 86 <100

Tne condition of the seals, fastening and container on receipt was as foliow:
Container had its seals found intact In order; slip on the container had the signature of the

representative of the industry and the board representative.

Signed this on 12'" day of October, 2022

Lavoratery of the
Haryana State Poliution Control Board

Sector-16 A, Fandabad

Ty
The Member Secretary
Haryana Stale poliution Control Board
C 11, Sectur -6, Panchkula (Haryana)

|

s
aom‘s‘lﬁ

This test report relate only to the particular sample submitted for testing



